
Bc Bc WimnAnmmsWimnAnmms r(iCr nr(iCr n

id  indrs nd mi ts. s r in 

Ai n.

(o o Sir.

(d nd (. os not ris.

Hs ».t rT H cS(..(. (  .Hs ».t rT H cS(..(. (  . 
»»H» nH»»»H» nH»

.   SHRIS AM SHM H Wi 
t  Ministr o IA C ti sd to stt

( wt r ti Word Bni Riw 
Mission s r d to roid innci 
ssistnc to tor Sinnin Mis in M r

str nd

( i so t dtis t ro nd i not t 
r sons t ror

TH MIISTR O IA C (RO. 
MA H A AAT  ( nd (. T 
roos o M rstr Gornmnt or 
inncin o or Sinnin Mis on c t 
Aot (Ao  n r r nd Wrd 
(Indir ndr t I Assistd C CIII 
roct s n mind   Word Bn 
Riw Mission. How r  dcision  t 
WorW Bn wod d nd mon ot r 
tins on t on ndin rrn mnts 
in ini d tw n CC nd t Stt 
Gornmnt.

CAS» iH»s» (n »n AHSO».CAS» iH»s» (n »n AHSO». 
Contris

S.   SHRI A RA ATT Wi 

t  Ministr o COMMRC  sd to 
stt

(   wt r t  st ro n con 

tri  dmndd c n in t  ttrn 
o trd to rd crrncis

( i so. its t  im ct on ni  trd

».s».s

(   t  st  Gornmnt MiM to 
t  to m tt  titon

TH MIISTR O COMMRC A  
TO RISM (SHRI AR  MAR HR
( o Sir.

( nd (c. os not ris.

S Hn  mH OO»»Os W s Tn.»S Hn  mH OO»»Os W s Tn.»

. SHRI M. BAGA R  Wi t 
Ministro COMMRC  sd to stt

( wt r t r is rt sco or 
ort o ood it ms s ci  rocssd 

ood nd

( i so t nms o t  contris 
wr t s ood itms cn  ortd

TH MIISTR O COMMRC A  
TO RISM (SHRI AR  MAR HR
( nd (. s Sir t r is considr  
sco or ndin orts o or roc
ssd oods to SSR S di Ari wit. 
A . t rnds dr R ic  
Grmn SA n tc.

rAn. o n ».t»rAn. o n ».t»

. SHRI MA HATA SI GH Win 
t Ministro IA C  sd to stt

(   wt r Gornmnt roos to 
mnd t  sttts ornin t  ntion
isd ns so s to i rtr tonom to 
t m nd

Gs i so t tim r m st   Go
rnmnt or im mnttion o tis ddsion 
nd t  mnnr In ws it wi r  t 
conom

TH MIISTR O IA C (RO 
MAH A AAT  ( nd (. T 
tionisd n rorm titoir notton 
In ccordnc wit t roisions oontind



 Writtn Answrs MARCH . Writt n Answrs 

in td Bankin Comanis (Acuisition and 
Transfr of Undrtakins Act.  and 
 and ot r rl ant statuts. T r

formanc of t Nationalisd Banks is 
monitrd on a continual basis b t Go
rnmnt and Rsr Bank of India in t 
lit of tir olicis and suc masurs 
considrd ncssar includin functional 
autonom ar takn to imro t function
in of t banks.

M a Issu of Usa Rctifirs

.   SHRI .S. RAASKHAR 
RDD Will t Ministr of INANC b 
lasd to stat

(a wt r t m a issu of Usa 
Rctifirs was o nd wit t romis of 
tr rocts

(b if so. wt r all t rocts a 
b n imlmntd

(  Gornmnt will tak suc action as 
ncssar for an iolation of t  law tat 
mit a occurrd witin t  rl ant 
statutor roisions.

xort of Drus

.   SHRI P.R. KUMARAMANGA 
LAM Will t Ministr of COMMRC b 

lasd to stat

(a t  alu of xorts of Indian Dru 
Comanis bot in Public Sctor and riat 

sctor s aratl durin last tr as 
arwis

(b t nams of countris to wom 

t s drus a b n xortd

(c wt r t rowt of Indias dru 
industr is amrd in an wa bcaus of 
Su r  and ot r ancillar roisions of 
t US Trad and Tariff Act and

(c If not t  rasons t rfor

(d wt r no intrst for t  riod 
ndin Dcmbr  as b n aid and

( t action Gornmnt ar cont m
latin to tak to mak Usa Rctifirs to 
rturn t mon to t In stors

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a to (c. In its 
Pros ctus t coman ad indicatd t 
Imlmntatbn of tonns of Son 
Iron Proct wit cati owr unit and a 
alltisation lant. T dbntur issu was 
not full subscribd. T coman a 
Informd t Gornmnt tat t  roos 
to imlmnt onl t  tonns 
Son Iron Proct at rsnt and would 
dfr t imlmntation of t ot r actii
tis to a latr dat.

(d   T information is awaitd from t 
coman.

(d  if so. t  st s takn b Gornmnt 
in tis r ard

TH MINISTR O COMMRC AND 
TOURISM (SHRI ARUN KUMAR NHRU
(a T Valu of xort of drus and arma
cuticals durin  and  
 Is as follows

nw Mt »A rn

  .

  .

  .

T s xorts wr mad mostl b 
riat sctor comanis. xort data for 
ublk sctor and riat sctor comanis 
s aratl is not maintaind.

(b  T drus and armacuticals wr 
xortd to USSR. USA. RG UK. ranc.




